
THE GAUHATI HIGH COURT AT GUWAHATI
(nren counr or rcsm, NAGAIIND, MIZORAM AND ARUNACHAL PRADESH)

no.ra.-r-ror,roro, 4 o' | , o

From

To,

Sub

Shri Kaushik Kumar Sharma,

Joint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Smti. Rita Kar,

District & Sessions Judge,

Kokrajhar. A
Oated, Guwahau the

Slauon leave Pemission.

/t September,2021

Ref:- Your Letter No. sPUcBI-3/35/c(oy55UE, dtd 03 09'2021

Madam,

With reference to the above, I am directed to inform you that your

prayer for pemission to leave the station, on 05'09'2021, has been granted'

The Special Judge, CBl, Addl. Court No 1, Guwahati and in his absence' Special

ludge, CBI, Assam, Addl. court No. 2, Guwahati will remain in charge of your court

and office in your absence.

Yours Faithtully,

4ot11 ,T.REGISTRAR (VIGII'NCE)

Memo NO.HC.Vrr-2421 2010 0lv ,edarfd q- 1'ZoLl
Copy to:-

1. The Special ludge, CBI, Addl. Court No. 1, Guwahati'

2. The Special Judge, CBI, Assam, Addl. Court No 2, Guwahati

9l-,

Project Manager, Gauhati High Court.

I


